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Why is DMK
manifesto mum
on prohibition,
asks Anbumani

EXPRESS NEWS SERVICE
@ Chennai

PMK president Anbumani Ra-
madoss, on Wednesday, ques-
tioned why the DMK’s mani-
festo is silent on prohibition
this time, despite the fact that
party deputy general secretary
Kanimozhi, who had promised
to enforce prohibition in 2021,
headed the committee that pre-
pared the
manifesto.

After releas-
ing the PMK
manifesto, An-
bumani said the
highest number
of women af-
fected by liquor
sales through Tasmac is in
Tamil Nadu, and the crime rate
has been going up due to
liquor.

“Not even a single word about
prohibition this time, whereas
ATADMK has promised to en-
force prohibition in a phased
manner,” the PMK leader said,

“Are you (DMK) not worried
about getting ruined due to al-
cohol? Is money-making alone
your government’s sole objec-
tive?” he asked.
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Yarn price up by %12/kg, add

to trouble faced by exporters

P SRINIVASAN @ Tiruppur

THE price of cotton yarn used
for knitwear production in
Tiruppur increased by %10 to
%12 per kilogram on Wednesday,
the first day of the fiscal year, as
the price of cotton in the global
market increased due to the
war in the Middle East. Earlier;
the yarn price went up by X7 per
kg at the end of February and
by Z7 per kg in mid-March, in-
dustry sources said.

Manufacturers claimed that
the production cost of a single
knitwear garment will rise by
up to T6 with the latest hike.

The upward price trend has
worried exporters too.

KM Subramanian, President
of Tiruppur Exporters’ Asso-
ciation (TEA), said, “Cotton
prices in the global market have
risen sharply due to the war.
Accordingly, cotton prices in In-
dia are also rising. Over the
past four weeks, the price of a
candy of cotton (356 kg) in India
hasrisen from ¥54,000 to Z64,000,
in line with global market rates.
This is a price hike of about
20% within a short period. This
is the reason for the increase in
the price of cotton yarn.”

The spiralling prices have
compounded the challenges
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The spiralling prices have compounded the challenges on account of overseas tariffs
and rising costs of other raw materials, say exporters | FiLE PiC

faced by exporters on account
of overseas tariffs and rising
costs of other raw materials.
“We are already facing vari-
ous challenges, including diffi-
culties in shipping finished
knitwear garments and rising
raw material prices due to the
war. The rise in the price of
yarn will definitely affect us.
This will increase the cost of
producing a knitwear garment
by up to 6. We cannot insist on
this increased price with for-
eign buyers because the prices
of current orders have already
been finalised through con-

tracts. Therefore, this is an ad-
ditional burden for us,” Subra-
manian added.

On Wednesday, the prices of
all varieties of cotton yarn used
in the production of knitwear
have increased by %10 to %12 per
kg. For example, the price of 20s
combed yarn has increased
from %265 to 3277 per kg. S Sara-
vanan, Core Committee Mem-
ber of Tiruppur Yarn Manufac-
turers Association, said, “We
are currently at the end of the
cotton season in India. Howev-
er, there is no shortage of cot-
ton in the country.”

‘REMOVE
CLOTH’

S " TWO MONTHS AFTER
BITTEN BY PET DOG,
GIRL DIES OF RABIES

EXPRESS NEWS SERVICE
@ Thoothukudi

FOLLOWING the death of a
16-year-old girl allegedly due
to rabies on March 30, and
increasing stray dog attacks,
the district administration
has intensified drives to
catch stray dogs. Many peo-
ple, including pet owners,
who had suffered bites and
scratches days ago, ap-
proached government
hospitals for getting
anti-rabies shots.

A girl belonging
to Puthiyamputhur
in Thoothukudi was
bitten by a pet dog
over two months ago.
Sources said after the attack,
she did not visit a hospital to
get anti-rabies vaccination.
It was only after her health
deteriorated when she was
admitted to a private hospi-
tal in Thoothukudi on March
28, where doctors confirmed
she had developed rabies
symptoms. She was later re-
ferred to Madurai Rajaji gov-
ernment medical college
hospital, where she died
without responding to treat-
ment on March 30. A govern-

Freedom fighter Kakkan’s grandson on Wednesday
submitted a petition with the Melur tahsildar seeking the
removal of cloth covering Kakkan’s statue in Melur as per the

directions of the Madurai Bench of the Madras High Court

ment doctor from Ottapidar-
am, on terms of anonymity,
told T'NIE the victim did not
complete the dose of Anti-
Rabies Vaccine (ARV) after
the incident.

According to doctors in
the district, following the
death of the girl, many pet
owners who had sustained
bites and nail scratches from
their own pet dogs and cats
days ago rushed to nearby

hospitals, primary
health centres (PHC)
and government hos-
pitals for anti-rabies
vaccinations.
A Thoothukudi
corporation official
said that they are con-
ducting dog catching drives
regularly. As of March, as
many as 98 stray dogs were
captured in seven drives, and
the animals were released at
the same place after Animal
Birth Control and Anti-Ra-
bies Vaccine. Meanwhile, a
health department officer
said the doses after the first
against dogbites and scratch-
es must be administered at
intervals of the third, sev-
enth, and 28th day for effec-
tive results.

Produce dying declaration of man who set himself on fire in police station: HC

EXPRESS NEWS SERVICE
@ Madurai

THE Madurai Bench of the Ma-
dras High Court on Wednesday
directed the Madurai police to
produce a copy of the dying
declaration obtained from a
man who died on March 28, two
days after setting himself on
fire at Subramaniapuram po-

lice station in Madurai.
Justice B Pugalendhi gave
the direction following a peti-
tion filed by Bhuvaneshwari,
the wife of the deceased, P
Narayanan, seeking a CBI, CB-
CID, or SIT probe into her hus-
band’s death, claiming that he
took the extreme step due to
harassment by his brother Si-
vamarkandan, who is a DMK

ing a case, she further claimed.
When Narayanan refused, the
police began harassing the fam-
ily, she added.

Frustrated by the same, her
husband attempted suicide in
the police station on March 26
and suffered severe burns,
which resulted in his death, she
said. She also sought directions
to videograph his postmortem

March 10, Sivamarkandan and
his family members came

to their house and physi-
cally and verbally
abused her husband,
causing several inju-
ries. Though Naray-
anan tried to lodge a
which the latter continu- complaint in this regard,
ously abused their family. the Subramaniapuram police
Bhuvaneshwarialleged thaton demanded a bribe for register-

functionary, and the police per-
sonnel of the above
station.

According to Bhu-
vaneshwari, there was
a civil dispute between
Narayanan and Si-
vamarkandan, due to

and pay compensation to her.
Hearing the plea, Justice Pu-
galendhi directed the police to
produce the dying declaration
recorded by the magistrate
from Narayanan and adjourned

the case to Thursday.

(Assistance to overcome
suicidal thoughts is available
on the state health
department’s helpline 104.)

Woman sets bizman’s
bike on fire, arrested

Chennai: A woman was arrested
on Wednesday for allegedly
setting on fire the two-wheeler of
a businessman, with whom she
was in a relationship, following a
dispute. The suspect, identified as
Ramya, was later remanded in
judicial custody. The Kodungaiyur
police said the relationship
between Ramya and the
complainant, Sudhakar (47)
turned sour after a bike
showroom they jointly opened in
Kodungaiyur last November ran
into losses, leading to its closure
within a few months. Ramya had
allegedly invested ¥7 lakh in the
business. Following frequent
disputes over money, Sudhakar,
who lives in Kodungaiyur with his
wife and two daughters, recently
cut off contact with Ramya and
moved back with his family. Late
on Wednesday night, Ramya
allegedly came to Sudhakar’s
house wearing a burqa, poured
fuel on his two-wheeler and the
front door, and set them ablaze
before escaping.

Three runaway girls
rescued fromrly station

Chennai : The Railway Protection
Force (RPF) rescued three girls,
aged between 15 and 16, who had
run away from their houses and
were searching for jobs in the city.
The three, hailing from Namakkal
and Tiruvannamalai districts,
were found during a surveillance
drive at Chennai Egmore railway
station on Tuesday. The RPF team
noticed the girls walking around
without any adult accompanying
them. Police sources said a
missing complaint had already
been registered in connection
with one of the girls at a police
station in Namakkal district. The
teenagers were handed over to
the Railway Child Helpline at
Egmore station, and later
produced before the Child Welfare
Committee for counselling and
further care. Officials said steps
are being taken to contact their
parents and ensure their safe
reunion with families.
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BANGALORE DEVELOPMENT AUTHORITY

T. Chowdaiah Hoad, Kumara Park West, Bengaluru-360 020
Date: 01 I}f: EGEE

BRANCH

TRIBUTES TO LEGEND

Talgngana Foods invites- e-Tenders: for procwrement. of 5-30 Gr.Sugar: Ofy: 4500 MTs,
Eengaigram Dall (agmank) Ok 4500 WMTs, RED-RPO:CTy: 2200 MTs and Maize: Gty: 400 MTs,
Rice Flakeas: Oty 200 MTs, Groundnuts: Qb 40 WTs, Chili Powdar: Qby: & MTs and Tumesic
Powder: Qry: 4 MTs. For gelais please visd websiie: hitps.itender eprocurement.gov.in and
wedsile: https: foeds tedangana.gowin. Bids can be dowrdoaded from 02042026 3-5.04
pmarwards

DiPR R.0.MNa.1305-PRICL-AGENCYIADVTHI2026-27 Df; 01-04-2026

Sdi- Managing Director

CORDITE FACTORY,
ARUVANKADU

(UNIT OF MUNITIONS INDIA LIMITED)

RECRUITMENT NOTICE

ENGAGEMENT OF TENURE BASED PROJECT
ENGINEER ON CONTRACT BASIS

Applications are invited for the post of TENURE BASED
PROJECT ENGINEER ON CONTRACT BASIS - 18 Nos
(in pay-scale 36000/-4+DA+HRA) from candidates possessing
the relevant qualification. Interested persons are requested
to refer to the website: https://ddpdoo.gov.in/career for the
detailed advertisement and application form.

LAST DATE OF RECEIPT OF COMPLETED APPLICATIONS:
21 DAYS FROM THE DATE OF PUBLISHING OF
THIS ADVERTISEMENT IN EMPLOYMENT NEWS.

CBC 10201/12/0106/2526
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Thar BADP Pkg No. RJ-17-01/CM Thar BADP 2025-28 #g mrgm dft A

FifEm qon d=m 117202526
NIB No.. PWD2526A6288

| Gilobal tender for selection of Agency to provide services
hf preparation of Revised Master Plan-2041 for Bengaluru
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E.arrgain::re Develﬂpment Authority intends to prepare F-tewsed
Master Plan-2041 for fls Local Planning Area and hence,
proposes o engage the services of an Agency through
e-tender process to provide services for the same

Tender document containing details of eligibiity critena,
scope of work and other terms and conditions may be
obtained from the website of e-procurement Department,
Government of Karnataka, The last date for submission of
tenders at http:/'www. kppp.karnataka.gov.in is 30.04.2026
at 530 p.m. BDA reserves the right o reject any or ali
proposals without assigning any reason, whatsoever
Helpline/ Whatsapp: 9483166622 (24x7)E @BDAOficialGok

E-AUCTION SALE NOTICE

E-Auclion Sale Nobice fer Sale o Immovable Preperlles under the Secoritisallen and Reconstraction ol Financial Assets and
Enforcement of Security Intesest Act, 2002 read with prowisa to Rubz & (6) and 9 of ke Secority Interest [Enforcement) Rudes, 2002

HAumanli 1. PWD2S26WSOB26255 (W FAOuTer)
| oPricB21 72028 wifterer wfivn, w6 g0 Ao Sd/- Town Planner Member, BDA, Bengaluru
| THE WAY TO GET
STARTED IS TO QUIT é ASSET RECOVERY MANAGEMENT BRANCH-I
TALKING AND BEGIN é-:giu[!-l- a‘dil ‘\ﬁ‘ Ldﬂd]" ] [ I[lh Bth FLOOR. CANARA TOWERS,
| 524, AMNA SALAI, TEYHAMPET, CHENMAI 600 018
DOING ) vaur ey bl Tel.Mo. 044 - 2649 6339, 2649 6900.

E-MAIL:chZ361@canarabank.com

Shri VENKATESAN K
of M G R Nagar passed away
on March 26, 2026

Shri GOVINDAN D
of Ambattur passed away
on March 26, 2026

IVINMIOOIRTAILS

~
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Motice iz hereby given 19 the public in general and in particular to the Borrowers and Guaraniors that the below
described immovable properties mortgaged/charged to the: Secured Creditor, the Symbaolic / Constructive [
Physical Possession of which has been taken by the Authorized Officer of Abhirampuram branch ol the
Canara Bank, since transterned to Asset Recovery Managament Branch-1, Chennal will be sold on "As is whers
i5", "Az s whal i5", and "Whatever thera is™ on 06.05. 2026, {Time 10:30 A.M. to 11:30 AM) (with auto extension
of 5 miinutes each tiF sale & completed) for recovery of bank's dues from the follgwang Borrowers / Guarantors

-

Shri KRISHNAMURTHY G
of Adyar passed away
on March 26, 2026

Shri VIJAYARAGHAVAN K
of Velachery passed away
on March 28, 2026

Smt CHANCHAL KUWAR
of Sowcarpet passed away
on March 28, 2026

¢

-

Chanmai — 600096

Borrgwers Name & Address: 1. Mr.Gowri Shankar T (Borrower) S/o Late Mr. Thiagarajan M, No.22 51,
Thiruvengadam MNagar, 2nd street, MGR Salal, Kandanchavadi, Chennal — 600096, 2. Mrs.Sheeladevi K
{Co-Borrower] No.22 51, Thiruvengadam nagar, 2nd street, MGR 5alai, Kandanchavadi Channai —
Legal heirs of Lafe. Mr.Thiagarajan M (Guarantor): 3. SmiT.Glory Amala Legal heir of
Late.Mr.Thiaparajan.M No.2Z2 5 Thirvwengadam WNagar, 2nd Street, MGR Salsi. Kandanchavadi,
Chennai — 600096, 4. Mr.T.Senthamizh Selvan Legal heir of Lafle. Mr.Thiagarajan M, No2Z 5
Thiruvengadam MNagar, 2nd Sireet, MGR Salai, Kandanchavadi, Chennai -
heir of Late Mr.Thiagarajan.M, No.2Z 5 Thiruvengadam Magar, 2nd Street, MGR Salai, Kandan chavadi,

&00096

8000%6. 5. Smt.T.Divya, Legal

Smt VIJAYALAKSHMI
of Kattupakkam passed away
on March 28, 2026

Shri KAMAL CHAND BAID
of Mylapore passed away
on March 29, 2026

Smt PADMAKSHI VENKATARAMAN
of Chitlapakkam passed away
on March 29, 2026

A

¢

Dvistrict of Neelangarai

Dutslanding Amount : Rs. 29,79 915,61 due as on 28022026 with further interest and other incidental
charges therato incurred by the bank

DETAILS OF PROPERTY: Properties in the name of Mr.T.Gowri Shankar: All that part and parcel of 320 sq.ft
Undivided shara of land, In and gut of the extent of 1782 sq.ft, along with Residential flat bearing Mo.5-1, in
the Second floor, having a built up area of BT3 sq.0 (inclusive of propartionate shases in COMMon areas)
with one covered car park bearing MNo.5-2 at Plot No.22 8, as per PPA MNo. PPATWCWE14/0690172013,
formierky. Plot Mo 22, in Thirovengadam Ragar, 27 Street, comprised in Survey No.2, Survay No, 70, 72, 773,
&g per patta sundey No. 719, new patta No.G74, as per Patta Survey Mo, 719, situated at Perungudi village,
farmerty Saidapet Taluk, formarly Chengalpet district then Kanchaepuram district now within tha limits of
Corporation of Chennai, and the entire land bounded in the : North by ; Plot Na.22, South by | Plot No.21, East
by : Land and buikding, West by : Road And lying within the Registration District of South and Sub Registration

2] © 40,00,000/- :

< 4,00,000/- Qi < 50,000/-

Shri RAMASAMY P
of Korattur passed away
on March 29, 2026

DATE & TIME OF

E-AUCTION

Shri GANESAN SURESH
of Thiruvidaimaruthur passed away
on March 30, 2026

(NEEIH GG E T TR R E o R 29.04,.2026 between 11.00 AWM. & 4.00 P.M,
Time : 10.30 &AM with unlimited extensions
0610512026 I o 11.30 AM | ol 5 minuies each.

ERID amount of 10% of the Resarva Price is 1 be deposited in E-Wallet ol
M/s PSB Alliance Private Limited (baanknat) portal diractly or by ganarating
the Challan therein to deposit the EMD through RTGSMEFT in. the- account
details as mentloned In the said challan on or belore 05.05.2026 111 5.00 PM

Portal of E-Auction:
https://baanknet.com

Smt BRINDHA
of Mangadu passed away
on March 30, 2026

For the properties whic

P

Their eyes were donated to §ankara Nethralaya, Ph : 28281919

Pay a [asting tribute to the departed in
Q‘he New [ndian Express’s special remembrance columg,

For detailed terms and condiions of 1he sale please refer the fink “"E-Auction” provided in Canara Bank's website
{www.canarabank.com) or may Contact Canara Bank Assel Recovery Management Branch-1, Chennai (Fh. Mo, D44
- 2649 6339 2849 6300) E-mail: ch2I6 1 Feanarabank.com during cffica hours on amy warking Gy, (or) The sanvice
rovider baanknel (M5 PEB Alllance Pyl Lid), |Contact No. 7046612345/ 63549101 T2 B201 2202207 BE92219848/
160205051, Emai rsunl:url.haanhnel@niha liance.com/ supporl.baanknel@procureZ47.com).
ara in symbolic possession of the bank,the Auction purchaser has to comply with iha
tollowing terms and conditions in addition to the standard terms and candition ol the sale.
1. The bidder & purchasing tha praperty in Symbolic Possession.at his fown nsk and respansibility, 2. Bank will not ba
respormibie rduby baund for haniing over of physical possession. 3. Seceassiul Auction Purchaser will not be entitlad 1o
Clairm any inderest n amy case of rotur of rsoney. 4. Succassiul Suclion Punchasar has 1o submit the Declasstion dem
undertakng canfieming the above terms and conditionz {1 10 4) immediatehy aftar e-Auction. 5. Subseguent to-sale o
successful bidder fails fo submit Declaration cum Undertaking, the bid EMD amount will be forferted

Dale : 30.03.2076
Place: Chennal

AUTHORISED DFFICER,
CANARA BANK |

epaper.newtndtanexpress.c:um.

FORM B - PUBLIC ANMOUNCEMENT

SHIFTING

For better convenience of our
valued customers, our
CHENMAI - THIRUVERKADU

branch will be shifted to a new
premises with effect from

03.07.2026

The new address is mentioned
below:

Muthoot Finance Ltd
Ground Floor, Mo 18C,

Sei Davi Karumariyamman Nagar,
Ramadasar Salai, Thiruverkadu,
Thirusallur District, Chennai,

Tarnil Madu State, Pin - 500 077,
Phone No : (09188902150, 08138907181.
Email id : mgthi2 B33@muthootgroup.com

In case of any grievance
please call - 0484 4304074

Ir'aHi l. JAIGOPAL GARODIA

O Okl M

O, 1951

FHILANTHROFH
FOLINMIDIER CHAIRMAMN OF
IAGOFAL GARCHIA VTVERANANTN
VI ALAYA THLEST &
IANGOPAL CAROIHA FOLINIWWTION

A vislonary, A patriof
A ploneer i edlucsion

We solicit your continued e i g Sl i
patronage and support, Abwiys [ves in our hearis
Crriefing anel blessing us
[HEVERENTIAL REMEMURANCE |

P4,

WANALEMAENT, STAFF ANCF MILLIGY
CF STUDENTS AND MENEFICTARIES OF

JAIGOPAL GAROILDYA

Muthoot Finance

A AeitFiged .:',..-.:".-:",- BT it Helr

GROUP OF INSTITUTIONS

(Regulation 12 of the Insolvency and Bankrupicy Board of India
{Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ORION WATER TREATMENT PRIVATE LIMITED
Hk | PARTICULARS DETAILS

1 | Name of corporate dabtor Orlon Water Treatment Private Limited

2 | Date of incorporation of 03-07-2009
corporate debltor

Ministry of Corporate Affairs, ROC -
Chennai

3 | Authority under which corporate
debtor iz incarporated/registered

4 | Corporate |dentity No. / Limited [ U25222TN2009PTCO72155
Liability |dentification No. of

| corporate debtor

Reqd. Otfice: Survey No. 1436, Plot

3 | Address of the registered office
B52, VGP Ramanujar Town Part |1,

and principal office (if any) of

corporate debtor sriperumbudur Village & Taluk,
Kanchipuram Disirict, Tamil Madu,
India, G0E105
6 | Date of closure of Insolvency 27-03-2026
Resolution Process
£ | Liquidation commancement date | 27-03-2026

of corporate deblor Order upicaded on Websita on 30-03-2026

B | Name and registration number
of the insolvancy professional
acting as liquidator

sandesp Kothari
IBBIAPA-001/1P-P-02301,2020-
2021113494

Board Natu, BODO0E.
O e L I L T I Ips’andEEphnthEn@umali num —
10| Address and e-mail to be usad | CA Sandaep Kothar,

Prince Plaza, First Foar, No. 73,
Pantheon Road, Egmora, Chennai, Tamil

9 | Address and e-mail of the
liquidator, as registered with the

Prince Plaza, Office No. 9, First Flooe, Mo
73, Pantheon Road, Egmore, Chennai -
600008, oftonwatercirp@gmail.com

for correspondenca with tha
liquidator

11] Last date for submission of clams | 29-04-2026

Nofice is hereby given that the National Company Law Tribunal, Chennal Banch has

prdered the commencament of liguidation of the Oripn Water Treatment Private

Lirmited an 27-03-2026 which was uploadad on the website on 30-03-2025.

The stakeholders of Orion Water Treatment Private Limitad ara hareby called upon

to submit their claims with proof on or before 29-04-2026, to the liquidator at the

addrass mantionad against itern Mo, 10.

The financial creditors shafl submit their claims with proof by elactronic means

onky, Al other creditors may submif the claims with the proof in persan, by post or

by efectronic means.

Submission of falsa or misleading proof of claims shall attract panalties

In case a stakeholder does not submit its claims during the liguidatien process,

the claims submitted by such a stakeholdar dering ﬁw corporale insalvency

resolution process under the Insolvency and Bankrupmi; Board of India

Linsuhrenc Resolution Process for Corporata Persons) Regolations, 2016, shall
e deemed o be submitied under section 38.

Date : 02.04.2026
Place : Chennai

Sd/-
Sandeep Kothari
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF ORION WATER TREATMENT PRIVATE LIMITED

SI. No.| PARTICULARS DETAILS
1. | Name of corporate debtor Orion Water Treatment Private Limited
2. | Date of incorporation of corporate debtor 03-07-2009
3. | Authority under which corporate debtor is incorporated / Ministry of Corporate Affairs, ROC -
registered Chennai
4. | Corporate Identity No. / Limited Liability Identification No. of U29222TN2009PTCO072155
corporate debtor
5. | Address of the registered office and principal office (if any) of Regd. Office: Survey No. 1436, Plot 852,
corporate debtor VGP Ramanujar Town Part 11,
Sriperumbudur Village & Taluk,
Kanchipuram District, Tamil Nadu, India,
602105
6. | Date of closure of Insolvency Resolution Process 27-03-2026
7. | Liquidation commencement date of corporate debtor 27-03-2026
Order uploaded on Website on 30-03-2026
8. | Name and registration number of the insolvency professional Sandeep Kothari
acting as liquidator IBBI/IPA-001/1P-P-02301/2020-
2021/13494
9. | Address and e-mail of the liquidator, as registered with the Board | Prince Plaza, First Floor, No. 73, Pantheon
Road, Egmore, Chennai,
Tamil Nadu, 600008
ipsandeepkothari@gmail.com
10. | Address and e-mail to be used for correspondence with the CA Sandeep Kothari,
liquidator Prince Plaza, Office No. 9, First Floor,
No. 73, Pantheon Road, Egmore,
Chennai - 600008
orionwatercirp@gmail.com
11. | Last date for submission of claims 29-04-2026

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered the commencement of
liquidation of the Orion Water Treatment Private Limited on 27-03-2026 which was uploaded on the website on 30-

03-2026.

The stakeholders of Orion Water Treatment Private Limited are hereby called upon to submit their claims with proof on or
before 29-04-2026, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a stakeholder
during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Date: 02-04-2026
Place: Chennai

Sd/-
Sandeep Kothari



